
 275.0  Papers  Laid

 (15)  Gi)  A  copy  of  the  Annual
 Report  (Hindi  and  English  versions)
 of  the  School  of  Buddhist  Philoso-
 phy,  Lah,  Iadakh,  for  the  year
 1978-79.

 (ii)  A  copy  of  the  Review  (Hindi
 and  English  versions)  on  the  work-
 ing  of  the  School.  [Placed  in  Lib-
 rary,  See  No,  LT-516/80].

 ANNUAL  ACZOUNTS  OF  NATIONAL  Co-
 OPERATIVE  DEVELOPMENT  CORPORATION
 For  1977.78  aNp  1978-79,  ANNUAL  RE-
 PORT  AND  ANNUAL  AXxcouNTsS  or  Na-
 TIONAL  COOPERATION  UNION  or  INprA,

 New  DELHI  FoR  1978-79.

 THE  MINISTER  OF  AGRICULTURE
 AND  RURAL  RECONSTRUCTION
 (SHRI  BIRENDRA  SINGH  RAO):  I
 beg  to  lay  on  the  Table:—

 (1)  A  copy  each  of  the  following
 papers  (Hindi  and  English  versions)
 under  sub-section  (4)  of  section  17
 of  the  National  Cooperative  Deve-
 lopment  Corporaticn  Act,  1862:—

 (1)  Annual)  Accounts  of  the
 National  Cooperative  Development
 Corporation  for  the  year  1977-78  to-
 gether  with  Audit  Certificate  there-
 on,  |Placed  wn  Library.  See  No.
 LT-521/80].

 (ii)  Annual  Accounts  of  the  Na-
 tional  Cooperative  Development
 Corporation  for  the  year  1978-79
 together  with  Audit  Certificate
 thereon.  [Placed  in  Libary.  See
 No.  LT-522/80],

 (2)  A  copy  of  the  Annual  Report
 (Hindi  and  English  versions)  of  the
 National  Cooperative  Union  of  India
 New  Delhi,  for  the  year  1978-79.

 (3)  A  copy  of  the  Annual  Accounts
 (Hindi  and  English  versions)  of  the
 National  Cooperative  Union  of  India,
 New  Delhi,  for  the  year  1978-79
 along  with  the  Audit  Report  thereon,
 [Placed  in  Library.  See  No,  LT-523/

 80].
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 Corres  oF  INDIAN  TeLEcRAPE  (FOURTH
 AMENDMENT)  RUL&s,  1979,  INoLANW  PELE
 GRAPH  SEVENTH  AMENDMENT)  RULES,
 1979,  Prorrr  AND  LoSs  ACCOUNT  AND
 BALANCE  SHEET  OF  TELE-COMMUNICA-
 TION  BRANCH  OF  PosTS  AND  TELEGRAPHS
 DEPARTMENT  FOR  1976-77  AND  ANNUAL
 Report  oF  INDIA  TELEPHONE  INDUSTRIES

 Lrp.  BANGALORE  FOR  1978-79.

 THE  MINISTER  OF  COMMUNICA.
 TIONS  (SHRI  ए.  M.  STEPHEN):  I
 ‘beg  to  lay  on  the  Table: ।

 (1)  A  copy  each  of  the  followng
 Notifications  (Hindi  and  English
 versions)  under  sub-section  (5)  of
 section  7  of  the  Indian  Telegraph
 Act,  1885:—-

 (i)  The  Indian  Telegraph  (Fourth
 Amendment)  Rules,  1979,  published
 in  Notification  No.  G.S.R.  495  in
 Gazette  of  India  dated  the  215:
 March,  1979,

 (11)  The  Indian  Telegraph
 (Seventh  Amendment)  Rules,  1979,
 published  in  Notification  No.  G.S.R.
 No,  1508  in  Gazette  of  India  dated
 the  15th  December,  1979.  [Placed  in
 Library.  See  No.  LT-517/80].

 (2)  A  copy  of  the  Profit  and  Loss
 Account  and  Balance  Sheet  (Hindi
 and  English  versions)  (On  accrual
 basis)  of  the  Telecommunication
 Branch  of  the  Indian  Posts  and
 Telegraphs  Department,  for  the  year
 1976-77.  [Placed  in  Library.  See
 No,  LT-518/80].

 (3)  A  copy  of  the  Annual  Report
 (Hindi  version)**  of  the  Indian
 Telephone  Industries  Limited,
 Bangalore,  for  the  year  1978.79
 along  with  the  Audited  Accounts
 and  the  Comments  of  the  Comp-
 troller  and  Auditor  General  thereon,
 under  sub-section  (1)  of  section
 619A  of  the  Companies  Act,  1956.
 [Placed  in  Library.  See  No.  LT-
 519/80].

 **Englith  version  of  the  Report  was  laid  er  the  Table  @m  the  28th
 January,  1980.


